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( bl.a-eral.ed Nalu •• eaked Inlo Tae ...... 

Dlstrld of Na.allnd 

2468. SHRI DHANDAP"NI : 
SHRI KOlAI BIRUA : 
SHRI MAYAVAN: 
SHRI NARAYANAN: 
SHRI N R LASKAR: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether it is a fact that a batch of 
60 China trained underground Nagas have 
Jneaked into Tllcns.n. District of Nagaland 
through the Nas.land Burma border in June, 
1970 ; 

(bl if so, whether the same group had 
&tlackrd the Indian Army camp; and 

(C) whether it is also a fact thaI this is 
Ihe rame balch which led the firsl balch of 
Nasa underS"'llnd to Yanan provlDce of 
ChlDa lor tr inin!! in Guerilla Welfare in 
1967 ? 

THE MINISTER OF DEFENCE (SHRI 
JAGJIWAN RAM) ; (a) Ali necessary steps 
have been laken to intensify the i~i an  
Bgain.1 'he cntry of China trained NagaI 
inlo Ind;a. and it should not be possible lor 
them to come Ihroush except in very small 
numbers, 

(h) and (c). There have been no clashes 
with the China returned underground NaSal 
r ~ nll  

Testing or Int.rcontinrntal mIssile by 
China 

2469. SHRI HEM RAJ: Will the 
Minister of DEFENCE be pleased to lat~ : 

(8) whether Government's attention hal 
been drawn to the r.ewa-Itcm of the Stoles-
man daled the 30th July, 1970 that China 
prnposes 10 trst its IIrst intcrcontinentill 
misaiJe before October of thl' year: and 

(b) if 10, the reaction of the Govern-
ment thereto 7 

THE MINISTER OF DEFENCE (SHRI 
JAGJlWAN RAM): Ca) Yes. SIr. 

(b) GovcrDIT'eDt are aware tbat China Is 
cnaaacd on Ihe development of iDter·cuDti-
neDtal ballistic mIssiles aDd th .t she i, 
likely to lest her IItsl intercontinenlal ml15ile 
in the Dcar fulure. 

Cbar ... a,,'DlI 'or •• Co ....... , .. 
Officer E. M. E. Ka .. pt .. 

241e:" SHRI GEORGE FERNANDES : 
will the Minister of DEFENCE he pleased 
to refer to the reply liven 10 Unltarred 
Question No. 7993 on Ihe 29,h April, 1970 
and state tl:e charges alia inll the former 
Commandinll Officer, E. M. E. Klmpte. 
Ihat were investigated into by the Court of 
Inquiry 7 

THE MINIS' fR OF DEFENCE (SHRI 
JAGJIWAN RAM) : The allegations allainst 
tile former Comm'ndant, EME Centre, 
Kamptee investigated by Ihe Court of 
Inquiry related to : 

(i) vindictive altitude of the officer 
towards one 0)' hi. subordinate 
officers; 

(ii) employmer t of unit persoDnel on 
private work; 

(iii) h.ras'mentl ill·treatmeDt of subordi. 
nates/other ranks ; 

(iv) acceptance of iUcgallratificdtlon. 

Imprl.onment of a ResIdent or Ada .. par 
Doab_, Jullundur Olsl,let In Lahore Jail 

In Pak"taD 

~ 71  "SflRI GEORGE FERNANDES: 
Will ille-Minister of EXTERNAL AFFAIRS 
be pleased to slate: 

(a) whether Government have received 
information alxtul Shri Soh.n lal alias 
Kiran Chand son of Shri Khushi Ram resi-
dent of Ad"mpur D,Jaba, Ju:lundur Dillrlct 
beina in lahore jail in Pakistdn ; 

Ib) if '0, what are the circumstances In 
which he has been irnprisoDed by Pakistan; 
and 

(c) the sleps Government have taken to 
secure his release ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SUR EN DR A PAL SINGH) : la) Yn. 
Sir. 

(b) and (e). The mallcr has been takeo 
up with the Governmenl of PaklstlD who 
have been r ~ t  to lei us know the 
whereabouts, weI fare, the reasons ror deten-
tion anti Ihe date of relelte of Mr. Sohan 
Lal alias KlraD Chand and to supply us 
with a copy of Ihe jud,menl. 




